o Regional Office, Jaipur (North)

Rajasthan State Pollution Control Board
W Opp. Road No 5, VKIA, Sikar Road, Jaipur
| - E-mail ID : rorpcb jaipur@gmail.com

Phone: 0141-2850100

v Registered/E-mail :
RSPCB/ROJPN/Legal/148/2£5 Date: 9%/o%/ 20 ZJ

The Registrar,
Hon’ble National Green Tribunal,
Central Zone,
Bhopal.
Subject: Compliance report of Hon’ble NGT, Principal Bench, New Delhi order
dated 20/05/2021 in the matter of Rajendra Tiwari V/s Union of India & Ors.
Original Application No. 11/2021 (CZ).
Reference: 1. Hon’ble NGT order dated 20/05/2021.
2. Joint survey report dated 25/06/2021
Sir,
With reference to the above subject matter, it is submitted that the Hon’ble Tribunal
has passed order dated 20/05/2021which inter-alia says as follows:

“S. We deem it just and proper to call a report on the matter in issue in present
application, from a Joint Committee consisting of:-
I.  Collector, District Jaipur, Rajasthan
II. The Chief Wildlife Warden, Forest Department, Government of
Rajasthan, Aranya Bhavan‘, Jhalana Institute Area, Jhalana, Doongri,
Jaipur
III.  Rajasthan State Pollution Control Board.
9. The Committee is directed to visit the place and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for
coordination and logistic support.” '
Accordingly, following representatives nominated by respective departments
conducted the joint survey: o
L Shri Shankar Lal Saini, ADM, Jaipur (vide Collector letter dated
-09/06/2021 (copy enclosed)) |
1L Shri Upkar Borana, DCF, WL, Zoo, Jaipur representative of CCF
(Wildlife), Jaipur (vide Forest Department letter dated 14/06/2021 (copy
enclosed)) and
1. Shri Vijay Sharma, Regional Officer, Jaipur (North), RSPCB (Vide Head
Office, RSPCB letter dated 03/06/2021 (copy enclosed))

In compliance of the aforesaid directions passed by the Hon’ble Tribunal, the joint
committee has conducted its survey on dated 25/06/2021. The copy of joint survey is

enclosed with this letter for ready reference of this Hon’ble Tribunal.
Yours Sincerely,

Encl: As above. M

(Vijay Sharma)
Regional Officer,
Jaipur (North)
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Office of the Pri.Chief Conservator of Forest and Chief
Wildlife Warden, Aranya Bhawan, Rajasthan, Jaipur

; No. F 8(225)Vidi/ewlw/2021/ : Dated
To, , :
Chief Conservator of Forest,
(Wildlife) Yaipur,

Sub:- Hon’ble National Green Tribunal order dated 20-05-2021 in Original
application no. 11/2021 Rajendra Tiwari Vs Union of India&ors. 7
Ref:-Rajasthan State Pollution Control Board letter no. F.10(357)RPCB/Legal
/NGT-Bhopal/2021/973-75 Date 03-06-2021. _
Sir, , :
‘With refrence to above subject matter, it is to inform that the Hon’ble NGT by
orders dated 20-05-2021 directed insert-alia as follow:- ' '
“ 8. We deem it just and proper to call a report on the matter in issue in present -
application, from a Joint committee consisting of:- '
L. Collector, District Jaipur, Rajasthan . |
1.  The Chief Wildlife Warden Forest Department, Government of
Rajasthan, Aranya Bhawan, Jhalana Institute Area, Jhalana Doongari,
Jaipur '

[II. Rajasthan State Pollution Control Board.

9- The Committee is directed to visit the place and submit the factual and action

- taken report within six weeks. The State PCE will be the nodal agency for -

coordination and logistic support. » ' | "

10- The report in the matter be field hy the committee by email at ngtezbbho-
mp(@gov.in_preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF. : _ ;

1 1-Applicant is directed to supply the required documents and copy of the .

application to the Committee within a week ' ,

You are hereby nominated as merirber of the committee on the behalf of

the Chief Wildlife Warden Rajasthan the direction to ensure compliance of |

- Hon’ble NGT order and file the compliance report of order dated 20-05-2021.
The Hon’ble NGT order dated 20-05-2021 is enclosed with this letter for ready

reference.

Chief Wildlife Warden ,
Rajasthan, Jaipur.

No. F 8(225)Vidifewlw2021/ Uz 5_ae— Dawed [ /e c/m2

Copy to:- _ ;
|- Member Secretary, Rajasthan State Pollution Control Board Jaipur.
2- District Collector, Jaipur Rajasthan. ? _
Eﬁ;},ﬂ.:{"(egional Officer, Rajasthan State Pollution Control Board J aipurgj =Y mg\f\@} '

Chief Wildlife Warden ,
Rajasthan, Jaipur
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JASTHANSTATEE%HLUTKH%QGNTROL
4, Institutional Area, Jhalana Doongri, Jaipur.
Phone: 5101871, 5101872, EAPBX: 5159600, 5159699

MOST- URGENT

No. F.10 (357 ) RPCB/Legal/NGT-Bhopal/2021/ -5 7.2 Date: ggﬁé%?/

Regional Officer,
Rajasthan State Pollution Control Board,
Jaipur (North).

Sub: - Hon’ble National Green Tribunal order dated 20.05.2021 in Original application no.
11/2021 Rajendra Tiwari Vs Union of India & Ors.
Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT by orders
dated 20.05.2021 directed inert-alia as follow:-

“8. We deem it just and proper to call a report on the matter in issue in present application,
Srom a Joint Committee consisting of:-

L. Collector, District Jaipur, Rajasthan

II. The Chief Wildlife Warden, Forest Department, Government of Rajasthan, Aranya
Bhavan, Jhalana Institute Area, Jhalana, Doongri, Jaipur ;
IIL. Rajasthan State Pollution Control Board.

9. The Committee is directed to visit the Place and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support.

10. The report in the matter be Jiled by the Committee by email at ngtcgbbho-mp@eov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the SJorm of Image
PDF. :

11. Applicant is directed to supply the required documents and copy of the application to the
Committee within a week.”

You are hereby nominated as member of the committee and also appdinted as Nodal
Officer on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT order and
file the compliance report of order dated 20.05.2021. The Hon’ble NGT order dated 20.05.2021
is enclosed with this letter for ready reference.

Enclosed-As above ,
Yours sincerely,

A ,
(Dr. Gobind Sagar Bhardwaj)
Member Secretary

Copy to:- :

L. CWLW, Forest Department, Aranya Bhawan, Jaipur with the request to ensure
compliance of Hon’ble NGT order dated 19.05.2021

2. District Collector, Jaipur with the request to ensure compliance of Hon’ble NGT order

dated 20.05.2021. o
| il
Member Secretary
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